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 India  dated  the  ist  January,
 i976  together  with  an  Ex.
 planatory  memorandum.

 (iii)  G.S.R.  i8(E)  publisheq  in
 Gazette  of  India  dated  the

 ‘9th  January,  976  together
 with  an  explanatory  memo-
 randum,  [Placed  in  Lib-
 rary.  See  No.  LT-0224/
 76.)

 (4)  A  copy  of  the  Insurance
 (Amendment)  Rules,  975
 (Hindi  and  English  versions)
 published  in  Notification  No
 G.S.R.  4  in  Gazette  of
 India  dated  the  3rd  January,
 976  under  sub-section  qd)  of
 section  l4  of  the  Insurance
 Act,  1938.  [Placeg  in  Library.
 See  No.  LT-025/76.]

 (5)  A  copy  cach  of  the  following
 Notifications  (Hindi  and  Eng-
 lish  versions)  under  sub-sec-
 ction  (4)  of  section  43  of  the
 Life  Insurance  Corporation
 Act,  956:—

 (i)  G.S.R.  2277  published  in
 Gazette  of  India  dated  the
 23rd  August,  1975,

 (ii)  G.S.R.  2642  publisheq  in
 Gazetie  of  India  dated  the
 8th  November,  975  con-
 taining  corrigendum  to
 Notification  No.  G.S.R.

 2271  dater  the  23rd  August,
 ‘1975.

 (iii)  G.S.R.  2788  publisheq  in
 Gazette  of  India  dated  the
 3th  December,  975  [Plac- ed  Library.  See  No.  LT-
 028°76.]

 (6)  A  copy  each  of  the  following
 Notifications  (Hindi  and  Eng-
 lish  versions}  under  =  section
 28  of  the  Reserve  Bank  of
 India  Act,  934:—

 (i)  The  Reserve  Bank  of  India
 (Note  Refund)  Rules,  1975,

 published  in  Gazette  of
 India  dateq  the  2370  August,

 1975.
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 (ii)  G.S.R.  2467  published  in
 Gazette  of  India  dated
 the  4th  October,  1975.
 [Placed  in  Library.  See  No.
 LT-027/76.]

 NOTIFICATIONS  UNDER  AIRCRAFT  ACT

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  TOURISM  AND
 CIVIL  AVIATION  (SHRI  SURENDRA
 PAL  SINGH):  I  beg  to  lay  on  the
 Table  a  cOpy  each  of  the  following
 Notifications  (Hindi  and  English  ver-
 sions)  under  section  4A  of  the  Air-
 craft  Act,  934:—

 (l)  The  Aircraft  (Third  Amend-
 ment)  Rules,  1975,  published
 in  Notification  No.  G.S.R.
 2386  in  Gazette  of  India  dated
 the  3th  September,  975  to-
 gether  with  an  explanatory
 note.

 (2)  The  Aircraft  (Fourth  Amend-
 ment)  Rules,  1975,  published
 in  Notification  No.  G.S.R.  2387
 in  Gazette  of  India  dated  the
 3th  September,  975  together
 with  an  explanatory  note.

 (3)  The  Aircraft  (Fifth  Amend-
 ment)  Rules,  1975,  published
 in  Notification  No.  G.S.R.  273
 in  Gazette  of  India  dated  the
 22nd  November,  975  together
 with  an  explanatory  note.
 [Placed  in  Library.  See  No.
 LT-028/76.]

 Naval  CEREMONIAL,  CONDITIONS  OF
 SERVICE  AND  MISCELLANEOUS  (AMEND-

 MENT)  REGULATIONS

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  DEFENCE  (SHRI  J.
 B.  PATNAIK):  I  beg  to  lay  on  the
 Table  a  copy  of  the  Naval  Ceremonial,
 Conditions  of  Service  and  Miscellane-
 ous  (Amendment)  Regulations,  975
 (Hindi  ang  English  versions)  publish-

 ed  in  Notification  No.  §.R.O.  237  in
 Gazette  of  India  dated  the  I9th  July,
 1975,  under  section  85  of  the  Navy
 Act,  1957.  [Placeq  in  Library.  See
 No,  LT-029/76.]


